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SBRI CHINTAKANI PANIGRAHI: 
What are those schemel? 

PROF. SIDDHESHWAR PRASAD: 
The schemes which have been under 
consideration are UpPer Kolaba Hydro 
Electric Scheme, rTalcber mxt.ensi. 
and Rengali. These have been includ­
ed for advance action durini. the fifth 
plan. 

SHRI P. GANGADEB: In view of 
the fact that 0riB1IIl has still large 

, pockets of power poverty in spite of 
power surplus there. I would like to 
know what are the proposals of the 
Government, or in other words, whe­
ther the centre will make a full study 
of the situation from the techno-eco­
nomic angle to ensure even distribu­
tion of power and reduce the imbal_ 
ances between various regions in that 
State? 

PROF. SIDDlDl9HWAR PRASAD: 
Very recently the Government of 
India had instituted a review of the 
position with regard to commissioning 
of power plants and the construction 
of transmission lines. We have found 
that certain stePs are to be taken. 
We are taking these steps for the con­
struction of transmission lines and 
their completion and the early com­
missiorun., of the projects which are 
under construction. 
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Palla BattoD TelephODe 

-.15. SHRI D. B. CHANDRAGOW­
DA: Will the Miniater of COMMU­
NICATIONS be pleased to state: 

(a) whether "Push Button" telephcme 
repJacinl the diallinllYstem has beth 
introduced with the new range of in­
Itruments at the Indian Telephone In­
duatriu (Banplore) recently; and 
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THE DEPUTY MINISTER IN THE 
XINISTRY OF COMMUNICATIONS 
(9HRI .TAGANNATH PAHADlA): 
(a) and (b). The Indian Telephone 
Industries Limited, Bangalore, have 
developed a prototype "Push Button" 
teiephone instrument. 

The "push button" package replaces 
the dial The telephone operators and 
subscribers would have to push down 
buttons corresponding with the num­
erals of the called number. The re­
quired number would then be dialled 
out automatically. This will ensure 
accurate dialling with less effort. 

SHRI D. B. CHANDRA GOWDA: 
Having known the advantages of the 
push button system, may I know whe­
ther the Government is going to have 
any plans to extend this system and 
replace the dialling system? Have 
they any production target, so tar as 
this inatnImeni is concemed? 

SHRI JAGANNATH PAHADIA: 
Yes. So far as this type of instru­
ments is concerned, the expansion 
will depend on the demand. 

SHRI D. B. CHANDRA GOWDA: 
My question is whether there is any 
proposal by the Government to re­
place the system, if it is found useful 
and advantageous. 

THE MINISTER OF COMMUNI­
CATIONS (DR. SHANKER DAYAL 
SHARMA): We developed the push 
button (lystem because it has been 
adopted in other countries, there were 
enquiries and we wanted to supply 
them. So. we have developed our 
OWn design. The problem is that it 
is costlier. In the first instance, we 
intend produdnl 500 instrUments 
mainly to be used by the operators. 
If they become popular and the sub­
AlCribers are willing to pay the higher 
costs, we will develop production. We 
will be in a position by 19'1'7 to pro-
duce &0.000 Instrument., if requirecl. 

SHRI D. B. CHANDRA GOWDA: 
Knowinl the Idvantap of tIU .,.. 

tern, may I know which are the placet 
to be covered immediately or by the 
end of 1977? 
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DR. RANlCN SEN: In view of the 
tact that there is a very large mea­
sure of dearth of telephone goods and 
the people of India are lNffering be­
cause there is lack of telephone com­
munication, may I know what prompt­
ed the Government to go in for this 
sophisticated tel~hone machinery, 
instead of increasing the usual pro­
ductions that are going on and which 
will be affected by the production of 
sophisticated ones? 

DR. SHANKER DAYAL SHARMA: 
I agree with the hon. Member that 
we have got to provide a large num­
ber of facilities, but at the same time 
I would like to inform the hon. Mem­
ber that we are producing not only 
for our own country but also for 
other countries. Secondly, in a sub­
ject like tele-communication, we have 
'got to carryon our researches and we 
have also got to be abreast of the 
time in order that we are able to 
compete in the world market also. 
You will be happy to know that we 
are competing in the world market 
and next year we are expecting to 
earn more than Ra. 2 crores in foreign 
exchange. As I have Fald in the be­
ginning, we have developed this push 
button after letting enquiries from 
outside whether we could IUJ)ply the 
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push button-not only push button 
but certain ·.more aophistiaated mo­
dell also-because we want to be in a 
Position to meet the demand when­
ever the need arises. Moreover, .the 
push button, when it is used by the 
operator, will result in better service 
also. 

SHRI H. K. L. BHAGAT: The 
hon. Minister Ims said that the push 
button telephone will be costly. I 
would like to know the difference 
between the cost of ordinary dialling 
telephone and the coat of the push but­
ton telephone. 

DR. SHANKAR DAYAL SHARMA: 
The ordinary telephone, a coloured 
one, costs the customer Rs. 310i ano­
ther design costs Rs. 370. The ordi­
nary black telephone costs RI. 289. 
The push button telephone will cost 
about Rs. 1,000 or slightly more at 
present prices. 

SBRI THA KIRUTTINAN: The 
hon. Minister bas Just nOW said that 
the push button system il more ad­
vantageous than the present system. 
I would like to know what are the 
defects which are prevalent in the pre­
sent one and which will be replaced 
by the push button system. 

DR. SHANKAR DAYAL SHARMA: 
There is no question of defects. The 
push button system wili save time. 
In the dialling system. more time is 
taken-you dial every digit and' then 
it has to come back. But in the push 
button system, you just push those 
numbers and then the whole thing is 
recorded on the plate which is there 
and then it is automatically dialled 
also. 

Role of Cllrlstl .. MlIIIoDaries in Tribal· 
BeDcalee Clash in Aprtala 

-417. SHRI BIREN DUTTA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the attention of Gov­
ernment has been draWn to the fact 
tbat a hut has been bumt at a 
dlstancl! of 8 km. from Agartela on 
'1st October, 1974 by a IUlg iMtlpted 
by Chriltiu lIlIIkIIIarl.. fomeDtiDI 
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Tribal-Benralee Communal club re­
.ultin, in injuri .. : 

(b) whether there was an exchaDop 
of bulletabetween the miscreants and 
poliCe force; and 

(c) it '0, the number Of miscreantl 
arrested? 

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHJlJlANANDA 
REDDY): (.) to (c). A statement II 
laid on the Table of the House. 

Statement 

According to information received 
trom the GQvernment of Tripura, no 
inCident as alleged, had been reported 
on October 21, 1974. However, 011 

October 23, 1974 a 11'0up of tribals 
armed with IathiJ and other deadly 
weapons were alleged to have looted 
some shoPi at Sombar J!azar Within the 
juri8dict1oll of P. S. J'innla near Ta­
karajala under Sadar Sub-dlYiIicm of 
West Tripura District. Some local re­
sidents were also allegedly beaten. 
Two persons were reported to have 
sustained seriOUS injuries of whom 
one succumbed later. Immediately on 
receipt of information abou~ the al­
leged incident, a police party rushed 
to the spot. On the same afternoon, 
a group ot tribal youths armed with 
gun and other deadly weapons were 
alleged to have attacked the house of 
one perSOn at Dajurampara and assa­
ulted him. When tlie police who were 
present in the area, rushed to the spot, 
the miscreants fired one round. The 
police fired three rounds and the mis­
creants fled away. A case U/S 148/ 
149/363/307 I.P.C. was registered and 
investigation is in progress. The ac­
cused persons are !'eported to be eva­
ding arrest. 

SHRI BIRD DUTTA: May I know 
whether it II tact that a tribal woman 
WM raped earlier by a non-tribal and 
the Government of Tripura did not 
take an,. steps to protect that and thlJ 
incident was exp'oited by the ChrI.J· 
tian Milsionary to ereate antl-BenI8Il 
leeImp among these people, 




